
 

IN THE HIGH COURT OF 

ORISSA,CUTTACK   

Institution of Applications for issue of Certified 

Copies.   

Report on :19-02-2024 
 

Date : 19.02.2024  

S

L

. 

N

o

. 

C.A.

No. 

Date 

of 

Appli

catio

n 

Case 

No. 

Name 

of the 

Applic

ant 

C.C 

Typ

e 

Judg

e / 

Cour

t 

Name 

C.C 

Applied For 

Deal

ing  

Sect

ion 

Se

at 

1 
15510

/2024 

19.02.

2024 

BLAPL-

189/20

24 

AMLAN 

SHAKTI 

PAUL 

C.O

.  
Order Dtd. 2024-02-15 

 

(S

ea

t 

No

-) 

2 
15511

/2024 

19.02.

2024 

BLAPL-

182/20

24 

MK 

SWAIN 

C.O

.  
Order Dtd. 2024-02-15 

 

(S

ea

t 

No

-) 

3 
15512

/2024 

19.02.

2024 

ABLAPL

-

1091/2

024 

SK 

SINGH 

C.O

.  
Order Dtd. 2024-02-12 

 

(S

ea

t 

No

-) 

4 
15513

/2024 

19.02.

2024 

WP(C)-

3251/2

023 

S.K. 

PARDHAN 

C.O

.  
Order Dtd. 2023-02-14 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

48

) 

5 
15514

/2024 

19.02.

2024 

MATA-

118/20

22 

P.K. 

PATRI 

C.O

.  
Order Dtd. 2024-02-15 

FIRS

T 

APPE

AL 

(S

ea

t 

No

-

1) 

6 
15515

/2024 

19.02.

2024 

CRLMC-

165/20

24 

A 

KALASH 

C.O

.  
Order Dtd. 2024-02-16 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

2) 

7 15516 19.02. CRLMC- ASHOK C.O
 

Order Dtd. 2024-02-16 
 

(S



/2024 2024 276/20

24 

KU. 

RANA 

. ea

t 

No

-

2) 

8 
15517

/2024 

19.02.

2024 

CRLMC-

310/20

24 

SATYAPR

IYA 

SAMANTA 

C.O

.  
Order Dtd. 2024-02-16 

 

(S

ea

t 

No

-

2) 

9 
15518

/2024 

19.02.

2024 

CRLMC-

319/20

24 

GANESH 

SAHOO 

C.O

.  
Order Dtd. 2024-02-16 

 

(S

ea

t 

No

-

2) 

1

0 

15520

/2024 

19.02.

2024 

CRLMC-

357/20

24 

NIRANJA

N 

MALLICK 

C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2024-03-21 
 

(S

ea

t 

No

-

2) 

1

1 

15521

/2024 

19.02.

2024 

CRLMC-

408/20

24 

GYANEND

RA 

CHANDRA 

SWAIN 

C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2024-02-16 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

7) 

1

2 

15523

/2024 

19.02.

2024 

CRLMC-

5031/2

023 

DIBAKAR 

SAMAL 

C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2024-03-14 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

2) 

1

3 

15525

/2024 

19.02.

2024 

WP(C)-

12287/

2018 

N.K. 

ROUT 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2024-02-20 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

28

) 

1

4 

15528

/2024 

19.02.

2024 

WP(C)-

12287/

2018 

J. 

PARDHAN 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2024-02-20 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

28

) 

1

5 

15530

/2024 

19.02.

2024 

WP(C)-

12288/

2018 

N.K. 

ROUT 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2024-02-20 

WRIT 

BRAN

CH-3 

(S

ea

t 

No



-

28

) 

1

6 

15531

/2024 

19.02.

2024 

WP(C)-

12291/

2018 

N.K. 

ROUT 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2024-02-20 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

28

) 

1

7 

15533

/2024 

19.02.

2024 

BLAPL-

124/20

24 

BB ROUT 
C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-15 
 

(S

ea

t 

No

-

28

) 

1

8 

15537

/2024 

19.02.

2024 

ABLAPL

-

15377/

2023 

M. 

BEHERA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-15 
BAIL

-1 

(S

ea

t 

No

-

2) 

1

9 

15539

/2024 

19.02.

2024 

ABLAPL

-

15389/

2023 

S.K. 

BARIK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-15 
BAIL

-1 

(S

ea

t 

No

-

2) 

2

0 

15541

/2024 

19.02.

2024 

ABLAPL

-

15369/

2023 

P.K. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-15 
BAIL

-1 

(S

ea

t 

No

-

2) 

2

1 

15543

/2024 

19.02.

2024 

ABLAPL

-

14403/

2023 

S. 

MITRA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-15 
BAIL

-2 

(S

ea

t 

No

-

9) 

2

2 

15544

/2024 

19.02.

2024 

ABLAPL

-

14723/

2023 

SAMBEET 

PATTANA

YAK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-15 
BAIL

-2 

(S

ea

t 

No

-

11

) 

2

3 

15545

/2024 

19.02.

2024 

ABLAPL

-

14709/

2023 

RAJ 

KISHOR 

SWAIN 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-15 
BAIL

-2 

(S

ea

t 

No

-



11

) 

2

4 

15546

/2024 

19.02.

2024 

ABLAPL

-

14869/

2023 

D.B. 

RATH 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-15 
BAIL

-1 

(S

ea

t 

No

-

6) 

2

5 

15547

/2024 

19.02.

2024 

ABLAPL

-

14973/

2023 

J. 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-15 
BAIL

-2 

(S

ea

t 

No

-

12

) 

2

6 

15548

/2024 

19.02.

2024 

ABLAPL

-

15134/

2023 

M.K.RAT

H 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-15 
BAIL

-1 

(S

ea

t 

No

-

1) 

2

7 

15549

/2024 

19.02.

2024 

ABLAPL

-

15094/

2023 

P.K. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-15 
 

(S

ea

t 

No

-

1) 

2

8 

15550

/2024 

19.02.

2024 

ABLAPL

-

15433/

2023 

A.SAHOO 
C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-15 
BAIL

-2 

(S

ea

t 

No

-

8) 

2

9 

15551

/2024 

19.02.

2024 

ABLAPL

-

7160/2

023 

P.K.SWA

IN 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-16 
BAIL

-2 

(S

ea

t 

No

-

7) 

3

0 

15552

/2024 

19.02.

2024 

WP(C)-

36751/

2023 

D.K. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-15 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

21

) 

3

1 

15553

/2024 

19.02.

2024 

ABLAPL

-

15462/

2023 

S.DAS 
C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-16 
BAIL

-2 

(S

ea

t 

No

-

8) 

3 15554 19.02. CRLMC- M. DAS C.O COUR Order Dtd. 2024-03-07 CRIM (S



2 /2024 2024 3483/2

022 

. T 

NO. 

10 

INAL 

MISC 

ea

t 

No

-

5) 

3

3 

15555

/2024 

19.02.

2024 

ABLAPL

-

15218/

2023 

KHITISH 
C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-02-16 
BAIL

-2 

(S

ea

t 

No

-

7) 

3

4 

15556

/2024 

19.02.

2024 

CRLMC-

1401/2

018 

A.K. 

MISHRA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-01-19 
 

(S

ea

t 

No

-

7) 

3

5 

15557

/2024 

19.02.

2024 

CONTC-

863/20

24 

M.R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-16 
 

(S

ea

t 

No

-

7) 

3

6 

15559

/2024 

19.02.

2024 

CONTC-

846/20

24 

M.R. 

ROUTRAY 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-16 
 

(S

ea

t 

No

-

7) 

3

7 

15560

/2024 

19.02.

2024 

ABLAPL

-

15454/

2023 

B.S.SWA

IN 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-16 
BAIL

-2 

(S

ea

t 

No

-

8) 

3

8 

15561

/2024 

19.02.

2024 

CONTC-

844/20

24 

N.K. 

ROUT 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-16 
 

(S

ea

t 

No

-

8) 

3

9 

15562

/2024 

19.02.

2024 

CONTC-

843/20

24 

N.K. 

ROUT 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-02-16 
 

(S

ea

t 

No

-

8) 

4

0 

15563

/2024 

19.02.

2024 

ABLAPL

-

15393/

2023 

N.C.SIN

HA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-15 
BAIL

-1 

(S

ea

t 

No

-

2) 



4

1 

15564

/2024 

19.02.

2024 

CONTC-

840/20

24 

N.K. 

ROUT 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
 

(S

ea

t 

No

-

2) 

4

2 

15566

/2024 

19.02.

2024 

WP(C)-

3296/2

024 

R.K.MAL

LICK 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-15 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

4) 

4

3 

15567

/2024 

19.02.

2024 

CONTC-

839/20

24 

N.K. 

ROUT 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
 

(S

ea

t 

No

-

4) 

4

4 

15569

/2024 

19.02.

2024 

BLAPL-

830/20

24 

DK 

MALLICK 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-15 
 

(S

ea

t 

No

-

4) 

4

5 

15570

/2024 

19.02.

2024 

BLAPL-

942/20

24 

B 

BEHERA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-15 
BAIL

-2 

(S

ea

t 

No

-

12

) 

4

6 

15571

/2024 

19.02.

2024 

CONTC-

623/20

24 

G.K.NAN

DA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
 

(S

ea

t 

No

-

12

) 

4

7 

15572

/2024 

19.02.

2024 

BLAPL-

942/20

24 

B 

BEHERA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-15 
BAIL

-2 

(S

ea

t 

No

-

12

) 

4

8 

15573

/2024 

19.02.

2024 

BLAPL-

14361/

2023 

B.K. 

PANDA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
BAIL

-1 

(S

ea

t 

No

-

4) 

4

9 

15574

/2024 

19.02.

2024 

CONTC-

626/20

G.K.NAN

DA 

C.O

. 

COUR

T 
Order Dtd. 2024-02-16 

 

(S

ea



24 NO. 

11 

t 

No

-

4) 

5

0 

15576

/2024 

19.02.

2024 

CONTC-

627/20

24 

G.K.NAN

DA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
 

(S

ea

t 

No

-

4) 

5

1 

15578

/2024 

19.02.

2024 

CONTC-

228/20

24 

N.K.ROU

T 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
 

(S

ea

t 

No

-

4) 

5

2 

15580

/2024 

19.02.

2024 

CONTC-

217/20

24 

N.K.ROU

T 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
CONT

EMPT 

(S

ea

t 

No

-

4) 

5

3 

15581

/2024 

19.02.

2024 

CONTC-

837/20

24 

K.S. 

SAHU 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
 

(S

ea

t 

No

-

4) 

5

4 

15582

/2024 

19.02.

2024 

CONTC-

9609/2

023 

B.BARIK 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
CONT

EMPT 

(S

ea

t 

No

-

2) 

5

5 

15584

/2024 

19.02.

2024 

CONTC-

743/20

24 

P.K.MOH

APATRA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
 

(S

ea

t 

No

-

2) 

5

6 

15585

/2024 

19.02.

2024 

CONTC-

10821/

2023 

B.D.BIS

WAL 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
CONT

EMPT 

(S

ea

t 

No

-

6) 

5

7 

15586

/2024 

19.02.

2024 

BLAPL-

8432/2

023 

T.R. 

DAS 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
BAIL

-2 

(S

ea

t 

No

-

12

) 



5

8 

15588

/2024 

19.02.

2024 

CONTC-

10472/

2023 

T.SWAIN 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
CONT

EMPT 

(S

ea

t 

No

-

2) 

5

9 

15589

/2024 

19.02.

2024 

CONTC-

740/20

24 

G.C.JEN

A 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
CONT

EMPT 

(S

ea

t 

No

-

8) 

6

0 

15590

/2024 

19.02.

2024 

CONTC-

10469/

2023 

M.R.ROU

TRAY 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
CONT

EMPT 

(S

ea

t 

No

-

2) 

6

1 

15592

/2024 

19.02.

2024 

CONTC-

1241/2

021 

A.K. 

JATI 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
CONT

EMPT 

(S

ea

t 

No

-

1) 

6

2 

15593

/2024 

19.02.

2024 

CONTC-

10449/

2023 

T.BARIK 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
CONT

EMPT 

(S

ea

t 

No

-

2) 

6

3 

15594

/2024 

19.02.

2024 

CONTC-

379/20

24 

A.K.PAN

DA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-15 
 

(S

ea

t 

No

-

2) 

6

4 

15596

/2024 

19.02.

2024 

CONTC-

6951/2

023 

B.BARIK 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
CONT

EMPT 

(S

ea

t 

No

-

2) 

6

5 

15597

/2024 

19.02.

2024 

WP(C)-

3130/2

024 

ACHYUTA

NANDA 

PATTANA

IK 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-13 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

41

) 

6

6 

15598

/2024 

19.02.

2024 

CONTC-

725/20

24 

M.D.BIS

WAL 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
 

(S

ea

t 

No



-

41

) 

6

7 

15599

/2024 

19.02.

2024 

CONTC-

960/20

24 

J.P. 

KAR 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
 

(S

ea

t 

No

-

41

) 

6

8 

15600

/2024 

19.02.

2024 

CONTC-

739/20

24 

G.C.JEN

A 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
 

(S

ea

t 

No

-

41

) 

6

9 

15601

/2024 

19.02.

2024 

ABLAPL

-

871/20

24 

R SETHI 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-15 
BAIL

-2 

(S

ea

t 

No

-

12

) 

7

0 

15602

/2024 

19.02.

2024 

CONTC-

899/20

24 

M.R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
 

(S

ea

t 

No

-

12

) 

7

1 

15603

/2024 

19.02.

2024 

ABLAPL

-

1203/2

024 

PARTHA 

SARATHI 

DAS 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
 

(S

ea

t 

No

-

12

) 

7

2 

15604

/2024 

19.02.

2024 

CONTC-

892/20

24 

S.K. 

ACHARYA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
 

(S

ea

t 

No

-

12

) 

7

3 

15605

/2024 

19.02.

2024 

CONTC-

734/20

24 

G.C.JEN

A 

C.O

. 
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Order Dtd. 2024-02-16 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

1) 

3

3

8 

15965

/2024 

19.02.

2024 

ABLAPL

-

109/20

24 

A SAHOO 
C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-02-15 
 

(S

ea

t 

No

-

1) 

3

3

9 

15966

/2024 

19.02.

2024 

FAO-

7/2024 

P.K.PAR

IDA 

C.O

. 

COUR

T 

NO. 

Order Dtd. 2024-02-16 

MISC

. 

APPE

(S

ea

t 



10 AL 

SEC. 

No

-

5) 

3

4

0 

15967

/2024 

19.02.

2024 

RSA-

117/20

23 

P. 

NAYAK 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-02-15 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

5) 

3

4

1 

15968

/2024 

19.02.

2024 

WPC(OA

C)-

1376/2

018 

TAPAN 

SWAIN 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-02-16 

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

3

4

2 

15969

/2024 

19.02.

2024 

CMAPL-

275/20

22 

S. 

BEHERA 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-02-16 
M.J.

C. 

(S

ea

t 

No

-

2) 

3

4

3 

15970

/2024 

19.02.

2024 

WPC(OA

C)-

3158/2

018 

UMAKANT

A 

CHHOTRA

Y 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-02-15 

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

3

4

4 

15971

/2024 

19.02.

2024 

FAO-

7/2024 
S.SWAIN 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-02-16 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

5) 

3

4

5 

15972

/2024 

19.02.

2024 

MACA-

163/20

20 

S. 

SWAIN 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-02-15 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

1) 

3

4

6 

15973

/2024 

19.02.

2024 

CONTC-

934/20

23 

A 

MALLICK 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-02-15 
CONT

EMPT 

(S

ea

t 

No

-

3) 

3

4

7 

15974

/2024 

19.02.

2024 

MACA-

678/20

20 

S. 

SWAIN 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-02-15 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

1) 

3

4

15975

/2024 

19.02.

2024 

FAO-

79/202

MANGUL 

NAIK 

C.O

. 

COUR

T 
Order Dtd. 2024-02-29 

MISC

. 

(S

ea



8 2 NO. 

1 

APPE

AL 

SEC. 

t 

No

-

2) 

3

4

9 

15976

/2024 

19.02.

2024 

FAO-

585/20

23 

S.K.SAH

OO 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-02-16 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

2) 

3

5

0 

15977

/2024 

19.02.

2024 

MACA-

1252/2

023 

S.K. 

SAHOO 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-03-19 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

4) 

3

5

1 

15978

/2024 

19.02.

2024 

FAO-

482/20

23 

GOPINAT

H SETHI 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-02-15 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

8) 

3

5

2 

15979

/2024 

19.02.

2024 

WP(C)-

3368/2

024 

K.M.SAH

OO 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-02-16 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

8) 

3

5

3 

15980

/2024 

19.02.

2024 

WP(C)-

32210/

2023 

G.SUNDA

RA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-02-16 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

27

) 

3

5

4 

15981

/2024 

19.02.

2024 

MACA-

562/20

23 

P.K. 

PARIDA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-02-15 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

1) 

3

5

5 

15983

/2024 

19.02.

2024 

WP(C)-

5647/2

023 

J.P.KAR 
C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-02-16 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 

3

5

6 

15984

/2024 

19.02.

2024 

MACA-

562/20

23 

S.K. 

SAHOO 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-02-15 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-



1) 

3

5

7 

15986

/2024 

19.02.

2024 

WP(C)-

5647/2

023 

K.N.SAH

OO 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-02-16 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 

3

5

8 

15987

/2024 

19.02.

2024 

MACA-

608/20

23 

S. 

SWAIN 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-02-16 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

6) 

3

5

9 

15989

/2024 

19.02.

2024 

WP(C)-

2797/2

024 

G.B.PAR

IDA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-02-16 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

33

) 

3

6

0 

15990

/2024 

19.02.

2024 

MACA-

608/20

23 

S.R. 

OJHA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-02-16 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

6) 

3

6

1 

15991

/2024 

19.02.

2024 

WP(C)-

28988/

2023 

SANJAY 

KU. 

BEHERA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2023-12-07 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

29

) 

3

6

2 

15992

/2024 

19.02.

2024 

MACA-

465/20

22 

S.R. 

OJHA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-02-16 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

7) 

3

6

3 

15993

/2024 

19.02.

2024 

WP(C)-

2853/2

024 

P.R.SWA

IN 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-02-16 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

37

) 

3

6

4 

15994

/2024 

19.02.

2024 

MACA-

465/20

22 

INDRAJI

T 

PALBABU 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-02-16 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

7) 



3

6

5 

15995

/2024 

19.02.

2024 

WP(C)-

3016/2

024 

P.C.DAS 
C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-02-16 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

3

6

6 

15996

/2024 

19.02.

2024 

CRLMC-

3935/2

022 

S.K. 

JENA 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2022-12-22 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

2) 

3

6

7 

15998

/2024 

19.02.

2024 

WP(C)-

3090/2

024 

A.SAHOO 
C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-02-16 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

3

6

8 

15999

/2024 

19.02.

2024 

CRLMC-

3299/2

022 

M.R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2022-12-14 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

3) 

3

6

9 

16000

/2024 

19.02.

2024 

WP(C)-

3093/2

024 

P.R.SWA

IN 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-02-16 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

3

7

0 

16002

/2024 

19.02.

2024 

WP(C)-

3401/2

024 

B.P.TUN

GA 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-02-16 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

46

) 

3

7

1 

16003

/2024 

19.02.

2024 

CONTC-

944/20

24 

S.K. 

DAS 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-02-15 
 

(S

ea

t 

No

-

46

) 

3

7

2 

16004

/2024 

19.02.

2024 

WP(C)-

2523/2

024 

D.K.JEN

A 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-02-16 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

3) 



3

7

3 

16005

/2024 

19.02.

2024 

WP(C)-

532/20

24 

Y. DAS 
C.O

. 

COUR

T 

NO. 

10 

 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

52

) 

3

7

4 

16006

/2024 

19.02.

2024 

WP(C)-

2421/2

024 

CHHABI 

RANA 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-03-15 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

40

) 

3

7

5 

16007

/2024 

19.02.

2024 

WP(C)-

3332/2

024 

B.C. 

PANDA 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-02-16 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

8) 

3

7

6 

16008

/2024 

19.02.

2024 

WP(C)-

42835/

2023 

PRANAYA

NEE 

DASMOHA

PATRA 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-02-16 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

30

) 

3

7

7 

16009

/2024 

19.02.

2024 

WP(C)-

10743/

2016 

S.K. 

BISWAL 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-02-16 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

18

) 

3

7

8 

16010

/2024 

19.02.

2024 

ABLAPL

-

14946/

2023 

J. 

PARDHAN 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-02-16 
BAIL

-2 

(S

ea

t 

No

-

12

) 

3

7

9 

16012

/2024 

19.02.

2024 

CRLA-

2/2022 

G. 

SAHOO 

C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 9999-12-31 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

7) 

3

8

0 

16014

/2024 

19.02.

2024 

BLAPL-

14579/

2023 

K.C. 

PANDA 

C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 2024-02-16 
BAIL

-1 

(S

ea

t 

No

-

3) 



3

8

1 

16015

/2024 

19.02.

2024 

ABLAPL

-

8840/2

023 

M. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2023-12-12 
BAIL

-2 

(S

ea

t 

No

-

10

) 

3

8

2 

16016

/2024 

19.02.

2024 

ABLAPL

-

15453/

2023 

H.K. 

PATRA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
BAIL

-2 

(S

ea

t 

No

-

8) 

3

8

3 

16017

/2024 

19.02.

2024 

ABLAPL

-

14144/

2023 

BISWARA

NJAN 

DALAI 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
BAIL

-1 

(S

ea

t 

No

-

2) 

3

8

4 

16018

/2024 

19.02.

2024 

ABLAPL

-

14144/

2023 

B.K. 

DALAI 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
BAIL

-1 

(S

ea

t 

No

-

2) 

3

8

5 

16019

/2024 

19.02.

2024 

ABLAPL

-

15493/

2023 

AMIT 

KUMAR 

SAA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
BAIL

-2 

(S

ea

t 

No

-

8) 

3

8

6 

16020

/2024 

19.02.

2024 

ABLAPL

-

14145/

2023 

BISWARA

NJAN 

DALAI 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
BAIL

-1 

(S

ea

t 

No

-

2) 

3

8

7 

16021

/2024 

19.02.

2024 

ABLAPL

-

15461/

2023 

PRIYA 

RANJAN 

MISHRA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
BAIL

-2 

(S

ea

t 

No

-

8) 

3

8

8 

16022

/2024 

19.02.

2024 

CRLMP-

2567/2

023 

S.K. 

MISHRA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

46

) 

3

8

9 

16023

/2024 

19.02.

2024 

ABLAPL

-

14162/

K.SAHOO 
C.O

. 

COUR

T 

NO. 

Order Dtd. 2024-02-16 
BAIL

-1 

(S

ea

t 



2023 11 No

-

2) 

3

9

0 

16024

/2024 

19.02.

2024 

ABLAPL

-

14162/

2023 

A.K. 

BEHERA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-16 
BAIL

-1 

(S

ea

t 

No

-

2) 

3

9

1 

16025

/2024 

19.02.

2024 

CRLMP-

1896/2

023 

S R 

PATTANA

IK 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-15 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

37

) 

3

9

2 

16026

/2024 

19.02.

2024 

CRLREV

-

320/20

22 

J.P. 

KAR 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-03-19 

CRIM

INAL 

REVI

SION 

(S

ea

t 

No

-

3) 

3

9

3 

16027

/2024 

19.02.

2024 

WP(C)-

3198/2

024 

P. 

BEHERA 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-02-15 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

41

) 

3

9

4 

16029

/2024 

19.02.

2024 

WP(C)-

23912/

2014 

P.K. 

PAL 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-02-15 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

38

) 

3

9

5 

16030

/2024 

19.02.

2024 

WP(C)-

33181/

2023 

D. 

SWAIN 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-02-01 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

54

) 

3

9

6 

16031

/2024 

19.02.

2024 

WP(C)-

33181/

2023 

R.R.DAS 
C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-02-01 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

54

) 

3

9

7 

16032

/2024 

19.02.

2024 

WP(C)-

342/20

24 

S.DAS 
C.O

. 

COUR

T 

NO. 

Order Dtd. 2024-02-08 

WRIT 

BRAN

CH-2 

(S

ea

t 



5 No

-

50

) 

3

9

8 

16033

/2024 

19.02.

2024 

WP(C)-

33181/

2023 

R.R.DAS 
C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-02-01 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

54

) 

3

9

9 

16034

/2024 

19.02.

2024 

WP(C)-

39617/

2023 

S. DAS 
C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-02-08 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

26

) 

4

0

0 

16035

/2024 

19.02.

2024 

WP(C)-

19431/

2013 

S B 

UDGATA 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-02-09 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

36

) 

4

0

1 

16037

/2024 

19.02.

2024 

ABLAPL

-

1210/2

024 

B SINGH 
C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-02-16 
BAIL

-1 

(S

ea

t 

No

-

2) 

4

0

2 

16038

/2024 

19.02.

2024 

ABLAPL

-

1101/2

024 

S DASH 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-02-15 
 

(S

ea

t 

No

-

2) 

4

0

3 

16039

/2024 

19.02.

2024 

ABLAPL

-

1189/2

024 

PK PANI 
C.O

. 

COUR

T 

NO. 

11 
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WRIT 

APPE

AL 

(S

ea

t 

No

-

7) 

4

7

4 

15768

/2024 

19.02.

2024 

BLAPL-

13710/

2023 

BIDHAN 

CHANDRA 

PANIGRA

GEN

ERA

L 
 

Order Dtd. 2024-02-13 
BAIL

-1 

(S

ea

t 



HI No

-

1) 

4

7

5 

15771

/2024 

19.02.

2024 

ABLAPL

-

12866/

2020 

SARBESW

AR 

SAHOO 

GEN

ERA

L 
 

Order Dtd. 2020-11-13 
BAIL

-2 

(S

ea

t 

No

-

9) 

4

7

6 

15773

/2024 

19.02.

2024 

ABLAPL

-

12872/

2020 

SARBESW

AR 

SAHOO 

GEN

ERA

L 
 

Order Dtd. 2020-11-13 
BAIL

-2 

(S

ea

t 

No

-

9) 

4

7

7 

15776

/2024 

19.02.

2024 

ABLAPL

-

701/20

24 

RANJAN 

KUMAR 

JANI 

GEN

ERA

L 
 

Order Dtd. 2024-02-02 
 

(S

ea

t 

No

-

9) 

4

7

8 

15780

/2024 

19.02.

2024 

WP(C)-

10101/

2023 

ASUTOSH 

ROUT 

GEN

ERA

L 
 

Petition 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-1) 

(S

ea

t 

No

-

10

5) 

4

7

9 

15782

/2024 

19.02.

2024 

WP(C)-

22914/

2022 

SANJAYA 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-01-27 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 

4

8

0 

15789

/2024 

19.02.

2024 

WP(C)-

22914/

2022 

SANJAYA 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-01-27 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

25

) 

4

8

1 

15880

/2024 

19.02.

2024 

WA-

557/20

23 

S.K.BEH

ERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-16 

WRIT 

APPE

AL 

(S

ea

t 

No

-

6) 

4

8

2 

15883

/2024 

19.02.

2024 

WA-

2534/2

023 

SANJAY 

KU. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-23 

WRIT 

APPE

AL 

(S

ea

t 

No



-

4) 

4

8

3 

15884

/2024 

19.02.

2024 

WA-

2557/2

023 

SANJAY 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2024-02-05 

WRIT 

APPE

AL 

(S

ea

t 

No

-

4) 

4

8

4 

15885

/2024 

19.02.

2024 

WA-

686/20

23 

S.K.BEH

ERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-16 

WRIT 

APPE

AL 

(S

ea

t 

No

-

1) 

4

8

5 

15887

/2024 

19.02.

2024 

WP(C)-

80/201

6 

CHANDAN 

KU 

NAYAK 

GEN

ERA

L 
 

Order Dtd. 2021-05-31 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S

ea

t 

No

-

10

3) 

4

8

6 

15888

/2024 

19.02.

2024 

ABLAPL

-

15381/

2023 

S SAHOO 

GEN

ERA

L 
 

Order Dtd. 2024-02-16 
BAIL

-1 

(S

ea

t 

No

-

2) 

4

8

7 

15889

/2024 

19.02.

2024 

WA-

1672/2

022 

S.K.BEH

ERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-21 

WRIT 

APPE

AL 

(S

ea

t 

No

-

5) 

4

8

8 

15890

/2024 

19.02.

2024 

CRREV-

143/20

00 

S SAHOO 

GEN

ERA

L 
 

Order Dtd. 2024-02-13 

CRIM

INAL 

REVI

SION 

(S

ea

t 

No

-

2) 

4

8

9 

15892

/2024 

19.02.

2024 

ABLAPL

-

12866/

2020 

S SAHOO 

GEN

ERA

L 
 

Order Dtd. 2020-11-13 
BAIL

-2 

(S

ea

t 

No

-

9) 

4

9

0 

15893

/2024 

19.02.

2024 

WA-

2520/2

023 

SANJAY 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-23 

WRIT 

APPE

AL 

(S

ea

t 

No

-

4) 

4 15894 19.02. WA- S.K.BEH GEN
 

Order Dtd. 2023-11-16 WRIT (S



9

1 

/2024 2024 570/20

23 

ERA ERA

L 

APPE

AL 

ea

t 

No

-

6) 

4

9

2 

15895

/2024 

19.02.

2024 

WA-

2519/2

023 

SANJAY 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-23 

WRIT 

APPE

AL 

(S

ea

t 

No

-

4) 

4

9

3 

15896

/2024 

19.02.

2024 

WA-

764/20

23 

S.K.BEH

ERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-20 

WRIT 

APPE

AL 

(S

ea

t 

No

-

7) 

4

9

4 

15897

/2024 

19.02.

2024 

BLAPL-

675/20

24 

ANITA 

DASH 

GEN

ERA

L 
 

Order Dtd. 2024-02-16 
BAIL

-2 

(S

ea

t 

No

-

10

) 

4

9

5 

15898

/2024 

19.02.

2024 

WP(C)-

9428/2

010 

A ROUT 

GEN

ERA

L 
 

Order Dtd. 2022-03-04 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S

ea

t 

No

-

12

1) 

4

9

6 

15899

/2024 

19.02.

2024 

WPC(OA

C)-

928/20

02 

SANJAYA 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-03-13 

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

4

9

7 

15900

/2024 

19.02.

2024 

WA-

627/20

23 

SANJAY 

KU. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-17 

WRIT 

APPE

AL 

(S

ea

t 

No

-

1) 

4

9

8 

15901

/2024 

19.02.

2024 

WA-

865/20

23 

S.K.BEH

ERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-16 

WRIT 

APPE

AL 

(S

ea

t 

No

-

4) 

4

9

9 

15902

/2024 

19.02.

2024 

WPC(OA

C)-

2788/2

A ROUT 

GEN

ERA

L 
 

Order Dtd. 2022-07-18 

OA 

Bran

ch 

(S

ea

t 



015 No

-

1) 

5

0

0 

15903

/2024 

19.02.

2024 

WP(C)-

26843/

2019 

SANJAYA 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2020-05-13 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

21

) 

5

0

1 

15904

/2024 

19.02.

2024 

WA-

617/20

23 

SANJAY 

KU. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-17 

WRIT 

APPE

AL 

(S

ea

t 

No

-

1) 

5

0

2 

15905

/2024 

19.02.

2024 

WA-

2521/2

023 

SANJAY 

KU. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-23 

WRIT 

APPE

AL 

(S

ea

t 

No

-

4) 

5

0

3 

15906

/2024 

19.02.

2024 

WA-

734/20

23 

S.K.BEH

ERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-16 

WRIT 

APPE

AL 

(S

ea

t 

No

-

7) 

5

0

4 

15907

/2024 

19.02.

2024 

WP(C)-

22480/

2016 

M/S.BIN

AYAK PR 

MOHANTY 

GEN

ERA

L 
 

Order Dtd. 2024-02-15 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

36

) 

5

0

5 

15908

/2024 

19.02.

2024 

WPC(TA

C)-

50/201

4 

SANJIB 

KUMAR 

RATH 

GEN

ERA

L 
 

Order Dtd. 2022-09-30 

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

5

0

6 

15909

/2024 

19.02.

2024 

WP(C)-

32572/

2023 

SANJAYA 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-10-10 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

18

) 

5

0

7 

15910

/2024 

19.02.

2024 

WA-

792/20

23 

S.K.BEH

ERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-16 

WRIT 

APPE

AL 

(S

ea

t 

No

-



7) 

5

0

8 

15911

/2024 

19.02.

2024 

FAO-

675/20

15 

BP 

MOHANTY 

GEN

ERA

L 
 

Order Dtd. 2024-02-09 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

8) 

5

0

9 

15912

/2024 

19.02.

2024 

CRLA-

1241/2

023 

SWARAJ 

PATEL 

GEN

ERA

L 
 

Order Dtd. 2024-02-05 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

9) 

5

1

0 

15913

/2024 

19.02.

2024 

WA-

2532/2

023 

SANJAY 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-17 

WRIT 

APPE

AL 

(S

ea

t 

No

-

4) 

5

1

1 

15914

/2024 

19.02.

2024 

WA-

1141/2

023 

S.K.BEH

ERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-20 

WRIT 

APPE

AL 

(S

ea

t 

No

-

1) 

5

1

2 

15915

/2024 

19.02.

2024 

WP(C)-

10193/

2023 

SANJAYA 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-01 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

19

) 

5

1

3 

15916

/2024 

19.02.

2024 

CRREV-

143/20

00 

SARBESW

AR 

SAHOO 

GEN

ERA

L 
 

Petition 

CRIM

INAL 

REVI

SION 

(S

ea

t 

No

-

2) 

5

1

4 

15917

/2024 

19.02.

2024 

WA-

785/20

23 

S.K.BEH

ERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-21 

WRIT 

APPE

AL 

(S

ea

t 

No

-

7) 

5

1

5 

15918

/2024 

19.02.

2024 

WA-

737/20

23 

S.K.BEH

ERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-16 

WRIT 

APPE

AL 

(S

ea

t 

No

-

7) 

5

1

6 

15919

/2024 

19.02.

2024 

WA-

1140/2

023 

S.K.BEH

ERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-20 

WRIT 

APPE

AL 

(S

ea

t 



No

-

1) 

5

1

7 

15920

/2024 

19.02.

2024 

WA-

1170/2

023 

S.K.BEH

ERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-22 

WRIT 

APPE

AL 

(S

ea

t 

No

-

1) 

5

1

8 

15921

/2024 

19.02.

2024 

WA-

631/20

23 

S.K.BEH

ERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-17 

WRIT 

APPE

AL 

(S

ea

t 

No

-

1) 

5

1

9 

15922

/2024 

19.02.

2024 

WA-

636/20

23 

S.K.BEH

ERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-17 

WRIT 

APPE

AL 

(S

ea

t 

No

-

1) 

5

2

0 

15982

/2024 

19.02.

2024 

WP(C)-

30436/

2021 

SANJAY 

KU. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-04-13 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

41

) 

5

2

1 

15985

/2024 

19.02.

2024 

WP(C)-

30675/

2021 

SANJAY 

KU. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-04-13 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

28

) 

5

2

2 

15988

/2024 

19.02.

2024 

WP(C)-

30468/

2021 

SANJAY 

KU. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-04-13 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

41

) 

5

2

3 

15997

/2024 

19.02.

2024 

WP(C)-

28989/

2023 

SANJAY 

KU. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-12-07 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

29

) 

5

2

4 

16001

/2024 

19.02.

2024 

ABLAPL

-

1249/2

024 

RAKESH 

KUMAR 

NAYAK 

GEN

ERA

L 
 

Order Dtd. 2024-02-19 
 

(S

ea

t 

No



-

29

) 

5

2

5 

16036

/2024 

19.02.

2024 

CMP-

1575/2

023 

RAJESH 

DAS 

MOHAPAT

RA 

GEN

ERA

L 
 

Order Dtd. 2024-02-09 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

19

) 

5

2

6 

16069

/2024 

19.02.

2024 

ABLAPL

-

4674/2

021 

NARENDR

A DAS 

GEN

ERA

L 
 

Order Dtd. 2021-09-14 
BAIL

-2 

(S

ea

t 

No

-

9) 

5

2

7 

16071

/2024 

19.02.

2024 

ABLAPL

-

1224/2

024 

SASMITA 

MISHRA 

GEN

ERA

L 
 

Order Dtd. 2024-02-16 
 

(S

ea

t 

No

-

9) 

5

2

8 

16091

/2024 

19.02.

2024 

WP(C)-

16065/

2017 

SANJAYA 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-08-10 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

17

) 

5

2

9 

16092

/2024 

19.02.

2024 

WP(C)-

39249/

2021 

SANJAYA 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-14 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

37

) 

5

3

0 

16093

/2024 

19.02.

2024 

WP(C)-

27996/

2021 

SANJAYA 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-06-30 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

16

) 

5

3

1 

16094

/2024 

19.02.

2024 

WA-

3088/2

023 

SANJAYA 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2024-01-31 

WRIT 

APPE

AL 

(S

ea

t 

No

-

5) 

5

3

2 

15519

/2024 

19.02.

2024 

WP(C)-

2977/2

024 

A K 

ROUT 

GEN

ERA

L 
 

Order Dtd. 2024-02-

09Petition,Annexure, 

WRIT 

BRAN

CH-5 

(S

ea

t 

No



-

21

) 

5

3

3 

15522

/2024 

19.02.

2024 

WP(C)-

2990/2

024 

A K 

ROUT 

GEN

ERA

L 
 

Order Dtd. 2024-02-

09Petition,Annexure, 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

21

) 

5

3

4 

15524

/2024 

19.02.

2024 

WP(C)-

2992/2

024 

A K 

ROUT 

GEN

ERA

L 
 

Order Dtd. 2024-02-

09Petition,Annexure, 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

21

) 

5

3

5 

15526

/2024 

19.02.

2024 

WP(C)-

2976/2

024 

A K 

ROUT 

GEN

ERA

L 
 

Order Dtd. 2024-02-

09Petition,Annexure, 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

21

) 

5

3

6 

15527

/2024 

19.02.

2024 

WP(C)-

2953/2

024 

A K 

ROUT 

GEN

ERA

L 
 

Order Dtd. 2024-02-

09Petition,Annexure, 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

21

) 

5

3

7 

15529

/2024 

19.02.

2024 

WP(C)-

18971/

2022 

L 

PRADHAN 

GEN

ERA

L 
 

Order Dtd. 2022-09-12 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

33

) 

5

3

8 

15532

/2024 

19.02.

2024 

WP(C)-

12187/

2010 

P K 

PATTANA

IK 

GEN

ERA

L 
 

Order Dtd. 2014-01-

02Petition,Annexure,  

(S

ea

t 

No

-

33

) 

5

3

9 

15534

/2024 

19.02.

2024 

WP(C)-

3966/2

014 

A K 

PATRA 

GEN

ERA

L 
 

Order Dtd. 2024-02-13 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-2) 

(S

ea

t 

No

-

11

5) 



5

4

0 

15535

/2024 

19.02.

2024 

WP(C)-

37655/

2023 

B K 

PATI 

GEN

ERA

L 
 

Order Dtd. 2023-11-28 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

56

) 

5

4

1 

15536

/2024 

19.02.

2024 

RPFAM-

242/20

19 

D K 

RATH 

GEN

ERA

L 
 

Order Dtd. 2022-04-

06Petition, 

FIRS

T 

APPE

AL 

(S

ea

t 

No

-

8) 

5

4

2 

15538

/2024 

19.02.

2024 

MATA-

366/20

23 

B 

MISHRA 

GEN

ERA

L 
 

Order Dtd. 2024-02-15 

FIRS

T 

APPE

AL 

(S

ea

t 

No

-

4) 

5

4

3 

15540

/2024 

19.02.

2024 

JCRLA-

64/200

8 

M ROUT 

GEN

ERA

L 
 

Order Dtd. 2024-01-02 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

8) 

5

4

4 

15542

/2024 

19.02.

2024 

RVWPET

-

25/201

9 

S DAS 

GEN

ERA

L 
 

Order Dtd. 2022-09-13 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

1) 

5

4

5 

15558
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